CENTRAL ADNINfSTHATIVE TRIBUNAL3 PRINUIPAL BENCH Z

DA No.1231/91
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Hon'ble Shri A.V., Haridasan, Vice=Chairman (3)
Hon'ble Shri R.K, Ahcoja,  Member{A)

New Delhi, this 9th day of October, 199§

Shri Prem Prakash
5/0 Sh.Ram Prasad,

twfi Block Pancdav Nagar
Patparganj Road

D. 1ni=410092, ceae Applicant
{ None )
Versus

Union aof India 3 through

1s Secroctary
Min, of Perscnnel and Public
Grievances and Pensions
(Deptt, of Persomnel & Trg.)
North Block
New Delhi,

2, Secretary

flinistry of Information and Broadcasting
Shastri Bhavan ‘
New Delhi,

3. She P.K, J=zin
Section Officer
Min, of Information and _
Broadcasting o
Shastri Bhavan ’
New Delhi, *°

( None )

Responcents

CROER  (Dral)

Hon'ble Shri A.V. Haridasan, Vice-Chairman (J)

None for the applicant though the case has been taken
up twice, It appears that lhe applicaﬁt is not inturested
of the case, Hence the application is
= é/\.}z"’" L’J(,Lg)

dismissed for Mon-prosecution and leaving the parties to bear

- their/cHatg,

i\{(zll%Ckx;/‘- o ;Cj&gj/?a L/bi;A

( R.K. Ahogja)—" ( AsV, Haridasan) _— —

“r

in pros&cutiq&

Member (A) Vice-CHaTrman( )
/Sachdeva}




